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AT 4:00 P.M.  
 
1. CM(M) 1207/2016, CM APPL. 43877/2016--stay  

ABNASH CHANDER CHADHA         ..... Petitioner  

Through: Mr. J. C. Mahindru, Adv.  

versus  

     BALBIR KUMAR CHADHA & ANR         ..... Respondents  

Through: Mr. Gigi George, Mr. Gaurav Shawel and Mr. Dheeraj 
Singh, Advs. alongwith respondent.  

 

2.  CM(M) 1540/2019, CM APPL. 46644/2019--stay  

ABNASH CHANDER CHADHA        ..... Petitioner  

Through: Mr. J. C. Mahindru, Adv. 

 Versus 

        BALBIR KUMAR CHADHA & ANR       ..... Respondents 

 Through: Mr. Gigi George, Mr. Gaurav Shawel and Mr. Dheeraj 
Singh, Advs. alongwith respondent. 

 

 

3. CM(M) 267/2022, CM APPL. 14464/2022--stay   

M/S SANA FOOD PRODUCTS & ORS.       ..... Petitioners  

Through: Mr. B.N. Gaur, Adv. 

versus  

M/S ASHWMEGH SPICES PVT. LTD       ..... Respondent  

Through: Mr. Saurabh Sharma and Ms. Sonali Sharma, Advs 
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